
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A.No.202/97 

Wednesday this the 23rd day of February, 2000. 

CORAM 

HON'BLE MR. 
HON t BLE MR. 

1. R. Sri.ni 
(Carriage 
Southern 

A.V. HARIDASAN, VICE CHAIRMAN 
J.L. NEGI,. ADMINISTRATIVE MEMBER 

aean, Safaj% Karmachari, 
Cleaner) 
Railway, Erode. 

2.. P. Vel Murugan, 
Safai. Karmacharj. (Carriage Cleaner) 
Southern Railway, Erode. 

3. K. Balarnurugan, 
Safai Karmcharj. (Carriage Cleaner), 
Southern Railway, Erode. 

• 	 4. RXXx±zjj R. Kri8hflan, 
Ztfx Safai Karmachari, • . 	. 	 Southern Railway, Erode.  

A. Sakthivel, 
Safai Karmachari. (Carriage Cleaner) 

• 	Southern Railway, Erode. 

V. Magudeawaran, 
• 	Safaix Karmachari, (Carriage Cleaner) 

Southern Railway, Erode. 

S.. Thar.una Raj, 
Safai Karmachari. (Carriage Cleaner) 
Southern Railway, Erode. 

B. Babu, 
• . 	 Safal Karrnacharj (Carriage Cleaner) 

• 	 Southern Railwaj, Erode. 

K. Dhanapal, 
Safai Karinachari (Carriage Cleaner) 
Southern Railway, Ero. 

R. Rajendran, 
Safai. Karmachari (carriage Cleaner). 
Southern Railway, Erode. 

R.K. Murugan, 
Safai. Karmachari (Carriage Cleaner) 

Southern Railway, Erode. 

R. Ki.shore Kumar, 
Safai Karmachari (Carriage Cleaner) 
Southern Railway, Erode. 

13, E. Mohammed Riyaz, 
Saai. Karmac1rj (Carriage Cleaner). •. 	 Southern Railway, Erode. 
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C. Rainesh, 
Safai Karmachari. (Crriage Cleaner) 
Southern Railway, Erode. 

S. SaJcthjvel, 
SaEai Karmacharj (Carriage Cleaner) 
Southern Railway, 'Erode. 

C. Palani, 
• 	Safai Karmacjhari (Carriage Cleaner) 

Southern Railway, Erode. 

M. chancira Mohari:, 
Sa±ai Kàrmachari. (Carriage Cleaner) 
Southern Railway, Erode. 

1.8. R. Bothpathi, 
Saai Karmachari. (Carriage Cleaner) 
Southern Railway, Erode. 

• 	19. B • P. Arumugain, 
Safai Karmachari. (carriage Cleaner) 

• 	Southern Railway, Erode. 

• 20. A. Mayovan, 
Safai Karmachari (carriage' Cleaner) 
Southern Railway, Erode. 

• 	(By Advocate Mr. T.A. Rajan.) 

Applicants 

Vs. 

Union of India represented by 

the General Manager, 

Southern Railway, Madras. 

The Chief Personnel Off icér, 
Southern Railway, Madras. 

The Divisiona.l.Railway Manàer, 
Southern Railway, Palakkad.. 

(By Advocate, Mrs. Sumáti Dandapani) 

Respondents 
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.3. 

The application having been heard on 232.2000, the 

Tribunal on the same day delivered the following,: 

ORDER 

HON'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN 

The applicants have filed this application for 

the following reliefs: 

To direct the respondents to implement 

Annexure.AI and regularise the serviceof the 

applicants as Safai Karmacharjes as they are 

doing the above job continuously for the admi-

nistration; 

issue a declaratilon that the' applicants 

are entitled for regular absorption in service 

under the Railway, Administration by implementing 

Annexure.AI •even thouh they have been en. .gaged 

by private cont-ractors; 

to quash Annexure.I order in so far as it 

directs to engage requisite .number of Safair 

Karmacharie hailing from Sweeper communities 

only to carrfy out the safair karmacharjes 

work; and 

(iv) to grant such other further reliefs that 

this Hon'ble Tribunal may deem fit and 

proper. . 

2. 	When the application care up for hea.ring today, 

learned counsel of the applicants states that the 

applicants may be allowed to withdraw this application 

with liberty to take •up the matter before the proper forum 

prescribed under the Industrial Disputes Act. Liberty is 

granted and the application is dismissed as withdrawn. No 

order as to costs. .' 

Dated the 23rd day of February,2000  

J . L. 	 . 	 :ARDASAN 
ADMINISTRATIVE MEMBER 	. 	 VICE CHMRMAN 

S. 
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List of Annexure referred to: 

Annexure.AI:True 	copy 	of 	the 	Order 
dated 27.1.1997 of the third respondent. 


